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Denotified Tribes in the country;
and

(b) if so, the broad outlines of the
scheme and the results achieved
thereunder?

The Deputy Minister in the

Department of Social Security (Shri-
mati Chandrasekhar): (a) Yes. The
educational betterment and economic
uplifiment of Denotified Tribes s
sought to be achieved through a num-
ber of schemes instead of one single
all comprehensive scheme for the
country as a whole. An illustrative
list of such schemes is laid on the
Table of the House. [Placed in Lib-
rary, see No, LT-4094/65].

(b) These schemes have been
included in the Central Sector of the
programme of the welfare of Back-
ward Classes during the Third Plan.
Against a plan outlay of Rs. 419 lakhs,
an amount of Rs. 276.50 lakhs is likely
to be spent during the first four
yearg of the Third Plan.

Wool Research Centre

1743. Shri Hem Raj: Will the
Minister of Food and Agriculture be
pleased to state:

(a) the progress made in the set-
ting up of the Wool Research Centre
in the Kulu valley; and

(b) when it will begin to function?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri
Shahnawaz Khan): (a) and (b), A
Sub-station of the Central Sheep &
Wool Research Institute set up at
Ghersa in Kulu Valley has started
functioning. 30 acres of land made
available so far by the Government
of Punjab for this Sub-station has
been taken over, cleared and deve-
loped. Requisite nucleus staff has
been appointed. Construction of
buildings both residential, office and
laboratory has recently been sanc-
tioned and work is expected to start
soon. Experimental sowing of fod-
der and flock of Romney Marsh and
South Down breeds of sheep receiv-
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ed from Newzealand last year s
being maintained for acclimatisation
and multiplication.

12.10 hrs

CALLING ATTENTION TO
MATTERS OF URGENT PUBLIC
IMPORTANCE

(i) REPORTED FLIGHT OF PLANE CARRY-
NG CHINESE PREMIER OVER CALCUTTA
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The Minister of External Affairs
(Shri Swaran Singh): Chinese Pre-
mier Chou-En-lai and party flew from
Dacca to Karachi on their way to
Rumania in a Boeing 720 belonging to
the Pakistan International Airlines on
March 23, 1885. The flight was an
extra-section flight of the regular
PIA schedule. Under the Internatio-
nal ‘Air Services Transit Agreement
to which Pakistan and India are sig-
natories, o.:'y prior intimation is need-
ed to overfly Indian territory in the
case of such flights. The same facility
is available to aircraft belonging to
Indian airlines overflying Pakistan
territory.

2. P.LLA., Karachi, advised D.G.C,A,,
India, on the 22nd morning that they
would be operating an extra-section
on the 23rd morning from Dacca to
Karachi. On the evening of 22nd
March, 1965, the First Secretary of the
Chinese Embassy informed the Minis-
try of External Affairs that the Chi-
nese Premier and party were due tc
leave Dacca for Karachi at 0430
GMT (ie. 10 AM IST).

3. Ever since the operation of the
Sino-Pakistan Air Agreement which
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provides a direct link between China
and East Pakistan, there has been an
increase in Chinese passengers over-
flying Indian territory in airecraft be-
longing to the P.I.A. For the section
between Dacca and Karachi, Chinese
passengers have been invariably using
aircraft belonging to the PI.A. These
aircraft operate under the Inde-Pakis-
tan bilatera] Air Agreement and the
International Air Services Transit
Agreement to which both India and
Pakistan are signatories, These flights
can operate after prior intimation and
no prior permission is necessary.

4. It has been made clear to the
Chinese Government, however, that in
case of Chinese parties overflying
Indian territory in npon-scheduled
chartered aircraft prior permission of
the Government of India would be
necessary.
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Shri Hem Barua (Gauhati): On pre-
vious two occasions, when Mr. Chou
En-lai overflew our country, he
obtained the permission from the
Indian Government. This time, not
to speak of obtaining permission, he
did not care to inform that he was
overflying this country. In the con-
text of that, may I know (a) if it is.
a fact that Mr, Chou-En-lai radioed
a message to our Prime Minister from
the plane in the sky over Calcutta;
(b) is it not a fact that international
aviation rules stipulate that in the
case of ynannounced flight, the plane
must stop at the port of call and,
it so, did this plane do that; and
(c). . .

Mr. Speaker:

tions,

Not 30 many ques-

Shri Hem Barua: I will not go to-
(d). and (¢) whether this incident
of violation of international ethics and
rules has been brought to the notice
of both Pakistan and China and, if
so, with what effect.

Shri Swaran Singh: I have ventur-
ed to point out that there is no viola-
tion of any international air agree-
ment or any of the other code of
behaviour or conduct that is followed'
in this respect. Therefore, there is
no question of protesting either to
China or to Pakistan. The other
question that was put was that prior
permission had been taken on an
earlier occasion. Sir, I have clarified
the position towards the end of my
statement. On an earlier occasion—
I am speaking from memory and this
concerng the Aviation Department—it
was a case of K.L.M. plane and that
was clearly a non-scheduled char-
tered aircraft whereas this was the
normal P.LA. service which flies over
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[Shri Swaran Singhl]
this area and they adopted the same
international practice,

Shri Hem Barua: What about the
other one? He has not replied whe-
ther he radioed a message to our
Prime Minister.

Shri Swaran Singh: The hon. Mem-
ber said that no prior information had
been given. 1 have already said in
the statement that we were informed
that he will be one of the passengers
in the PIA. aircraft and it is a fact
that he did send a message of gree-
tings when he was overflying the
country,
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Border (C.A.)
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(ii) PARISTAN RIFLES FIRING ON WEST
BENGAL BORDER—cONt 1.

Mr. Speaker: The hon. Minister of
External Affairs may make his state-
ment in reply to yesterday's calling-
attention-notice in regard to the firing
on the Cooch-Behar border.

The Minister of External Affairs
(Shri Swaran Singh): On 22nd March
1 made a statement before this House
in which 1 announced the acceptance



